HIGH COURT OF SIKKIM

CASES INSTITUTED AND DISPOSED IN THE FOURTH QUARTER OF THE YEAR 2022

Format for quarterly compilation of data:
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Civil Crl. (Civ.+Crl.) Civil Crl. (Civ.+Crl.) Civil Crl. (Civ.+Crl.) Civil Crl. (Civ. + Crl)
v 131 33 164 33 05 38 31 08 39 133 30 163
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